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t;iqj] t;iqj] t;iqj] t;iqj] vizsy 10vizsy 10vizsy 10vizsy 10] 201] 201] 201] 2015555    
la[;k ila[;k ila[;k ila[;k i----2¼12¼12¼12¼19999½ fof/k@2@2015%&½ fof/k@2@2015%&½ fof/k@2@2015%&½ fof/k@2@2015%&jktLFkku jkT; fo/kku&e.My dk 
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10 vizsy] 2015 dks izkIr gqbZ] ,rn~}kjk loZlk/kkj.k dh lwpukFkZ 
izdkf'kr fd;k tkrk gS%& 

राज� थान �व
नयोग (सं. 1) अ�ध
नयम, 2015 

(2015 का अ�ध
नयम सं� यांक 9) 

[रा� यपाल महोदय क� अनुम�त �दनाकं 10 अ�ेल, 2015 को �ा� त हुई] 

 31 माच", 2011 को समा� त हुए %व'तीय वष" 2010-2011 क� 

सेवाओं के ,लए रा� य क� समे-कत �न.ध म0 से, उन सेवाओं और उस वष" के 

,लए 3 वीकृत रकम5 के अ�त6र7 त क�तपय और रा,शय5 के %व�नयोजन को 

�ा.धकृत करने के ,लए अ.ध�नयम।    

 भारत गणरा� य के �छयासठव0 वष" म0 राज3 थान रा� य %वधान-

मA डल �नC न,लDखत अ.ध�नयम बनाता हैः-    

 1. सं� ! त नाम.-इस अ.ध�नयम का नाम राज3 थान %व�नयोग                

(सं. 1) अ.ध�नयम, 2015 है।    

    2. �व$तीय वष' 2010-2011 के )लए रा, य क- समे.कत 
न�ध म/ से 

19,79,56,851/-4. का 5ा�धकृत .कया जाना.-अनुसूची के 3 तC भ 1 म0 

%व�न�द"N ट सेवाओं के संबंध म0 31 माच", 2011 को समा� त हुए वष" के दौरान, 

संदाय के अनQुम म0 आये %व,भS न �भार5 का चकुारा करने के ,लए रा� य क� 

समे-कत �न.ध  म0 से, उन सेवाओं और उ7 त वष" के ,लए 3 वीकृत रकम5 के 

अ�त6र7 त संद'त, अनुसूची के 3 तC भ 2 म0 %व�न�द"N ट रा,शय5 से अन.धक और 

कुल ,मलाकर माT 19,79,56,851/-Z.    (उS नीस करोड़ उS नासी लाख छ� पन 

हजार आठ सौ इ7 यावन Zपये) क� क�तपय और रा,शय5 का %व�नयोजन                             

31 माच", 2011 को समा� त हुए वष" से संब.ंधत उ7 त सेवाओं के ,लए -कया 

जाना एत\वारा �ा.धकृत -कया जाता है।    



Hkkx 4 ¼d½       jktLFkku jkt&i=] ekpZ 18] 2010        23 ¼19½ 

 

2 

7¼2½        jkt
LFkku jkt

&
i=

] v
izsy

 10] 2015         Hkkx
 4¼d

½ 

अनसुचूी 

            (दे;खए धारा 2)                          (4पय> म/) 

    अ�त6र7 त %व�नयोग रा,श जो �नC न,लDखत से अ.धक नह]ं है।    
    सेवाएं और �योजन                                             द'तमत             �भ'ृत         

              राज3 व         पूँजी         राज3 व    पूँजी    योग    

1    2    

समे.कत 
न�ध 

अनदुान> के )लए माँग/ 

 
 

     

माँग स�ं या-13 

(आबकारC) 

 
 

     

2039-रा� य उ' पाद श_ु क   .. .. 54,783 .. 54,783 
    योग .. .. 54,783 .. 54,783 

माँग स�ं या-15 

(प/शन एव ंअE य सेवा
नविृ$त  लाभ ) 

 
 

     

2071-प0शन तथा अS य सेवा�नविृ'त  �हत 

लाभ  

 .. .. 2,64,990 .. 2,64,990 
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    योग .. .. 2,64,990 .. 2,64,990 
  

 
     

माँग स�ं या-20 

(आवास) 

 
 

     

4216-आवास पर पूजंीगत प6रb यय  .. 2,15,69,325 .. .. 2,15,69,325 

    योग .. 2,15,69,325 .. .. 2,15,69,325 

माँग स�ं या-27 

(पेय जल योजना) 

 
 

     

2215-जलप�ूत " तथा सफाई   15,69,53,452 .. .. .. 15,69,53,452 
    योग 15,69,53,452 .. .. .. 15,69,53,452 

माँग स�ं या-28 

(Hामीण �वकास के �वशषे काय'Jम) 

      

2501-dाम %वकास के %वशषे काय"Qम        

2515-अS य dाम %वकास काय"Qम  1,90,10,903 .. .. .. 1,90,10,903 

2810-अपारंप6रक ऊजा" fोत       
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    योग 1,90,10,903 .. .. .. 1,90,10,903 

1       2   

माँग स�ं या-38 

(लघ ु)सचंाई एव ंभ)ूम सरं ण) 

      

4402-मदृा तथा जल सरंgण पर पूजंीगत 

प6रb यय 

 .. 1,03,398 .. .. 1,03,398 

4702-लघ ु,सचंाई पर पूजंीगत प6रb यय       

    योग .. 1,03,398 .. .. 1,03,398 
    योग-समे.कत 
न�ध 17,59,64,355 2,16,72,723 3,19,773    ..    19,79,56,851    

 

द]पक माहेi वर], 

5मुख शासन स�चव। 
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LAW (LEGISLATIVE DRAFTIG) DEPARTMENT 

(GROUP-II) 

NOTIFICATION 

Jaipur, April 10, 2015 

No. F. 2 (19) Vidhi/2/2015.–In pursuance of Clause (3) of 

Article 348 of the Constitution of India, the Governor is pleased to 

authorise the publication in the Rajasthan Gazette of the   

following translation in the English language of Rajasthan  

Viniyog (Sankhya 1) Adhiniyam, 2015 (2015 Ka Adhiniyam       

Sankhyank 9):- 
 

(Authorised English Translation) 

THE RAJASTHAN APPROPRIATION (No. 1)  ACT, 2015  
 

(Act No. 9 of 2015) 
 

[Received the assent of the Governor on the 10
th
 day of April, 2015] 

 

An 
 

 Act 
 

to authorize the appropriation of certain further sums from and out 

of the Consolidated Fund of the State for the services of the 

financial year 2010-2011 ended on the 31
st
 March, 2011 in excess 

of the amount granted for those services and for that year. 

be it enacted by the Rajasthan State Legislature in the 

Sixty-Sixth year of the Republic of India, as follows:– 

1. Short title.–This Act may be called the Rajasthan 

Appropration (No. 1) Act, 2015. 

2. Authorisation of Rs. 19,79,56,851/-out of the 

Consolidated Fund of the State for the financial year          

2010-2011.–Certain futher sums not exceeding those specified in 

Column 2 of the Schedule amounting in the aggregate to the sums 

of Rs. 19,79,56,851/- (Rupees Ninteen corore seventy nine lacs 

fifty six thousand eight hundred fifty one) only paid from and out 

of the Consolidated Fund of the State towards defraying the several 

charges which come in course of payment during the year ended 

on the 31
st
 day of March, 2011 in respect of the services specified 

in Column 1 of the Schedule are hereby authorized to be 

appropriated for such services in relation to the year ended on the 

31
st
 March, 2011 in excess of the amount granted for those services 

and for the said year. 
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THE SCHEDULE 

(See section 2)        (In Rupees.) 
 Excess Appropriation not exceeding to 

 Services and Purposes    Voted    Charged Total 

  Revenue Capital  Revenue Capital  

1 2 

Consolidated Fund 

Demands for Grants 
 

 

     

Demand No. 13 

(Excise) 
 
 

     

2039-State Excise  .. .. 54,783 .. 54,783 

    Total .. .. 54,783 .. 54,783 

Demand No. 15 

(Pension and other retirement 

benefits) 

 
 

     

2071-Pension and other retirement 

benefits 

 .. .. 2,64,990 .. 2,64,990 

 Total .. .. 2,64,990 .. 2,64,990 
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Demand No. 20 

(Housing) 

      

4216-Capital outlay on housing  .. 2,15,69,32

5 

.. .. 2,15,69,325 

 Total .. 2,15,69,32

5 

.. .. 2,15,69,325 

Demand No. 27 

(Drinking Water Scheme) 

      

2215-Water Supply and Sanitation  15,69,53,452 .. .. .. 15,69,53,452 

 Total 15,69,53,452 .. .. .. 15,69,53,452 

Demand No. 28 

(Special Programmes for Rural 

Development) 

      

2501-Special Programmes for Rural 

Development 

      

2515-Other Rural Development 

Programmes 

 1,90,10,903 .. .. .. 1,90,10,903 
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2810-Non Conventional Sources of 

Energy 

      

 Total 1,90,10,903 .. .. .. 1,90,10,903 

1    2   
Demand No. 38 

(Minor irrigation and land 

conservation) 

      

4402-Capital outlay on soil and water 

conservation 

 .. 1,03,398 .. .. 1,03,398 

4702-Capital outlay on minor 

irrigation 

      

 Total .. 1,03,398 .. .. 1,03,398 

 Total-Consolidated Fund 17,59,64,355 2,16,72,72

3 

3,19,773    ..    19,79,56,851    

 

द]पक माहेi वर], 
Principal Secretary to the Government. 

__________ 
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Government Central Press, Jaipur. 
 

 

 


